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TET AT ST &7 il 9
GOVERNMENT OF THE NATIONAL CAPITAL TERRITORY OF DELHI

faem g afuare

CIPKCE]
faoel, 19 adl, 2023

B 4. 24/16/0H I 1 9. /2020 /fawa 7 /faemi /26329 —1<5 Iroe &
faeell @ faum 99 & AFA S1eue 3 I IS 85 fieen faum o & f=faRad el ar
faeell TR M 1faf M, 1957 @1 gRT 3(3)(@)(iii) & Uraeml & AR < ay 2023—2024 & oy
feeeh TR A § gfaf=fee o= @ fog wed #=9a fear 8 —

HH AEIT AR BT A faem= 9w a9 T

1. | o iRgerer ufy Bordt | (18) Aisdl €69 | UA—9 ¥ /129, &l 90T, AR,
faeei—110033.

2. | & fe=rer Afrn (49) M faBR | 91—14, RE U, @R, 5 fIeei—110062.

3. |30 e AR (39) IRT= TR | Ta—316, = NS TR, 93 fAeei—110060.

4. | s e R (34) wfeaTen 347, ®lel dd, A gATRS, s
faeeli—110073.

5. | 5 SR g (29) fei® R | 15/5 U, fadad TR, dAfd-15 A3
faeeli—110018.
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6. |50 A= T (06) Raterm Tole |, 19, WIRAd Bl IMUISHE, Ader—13,
RAfgoh, faeeii—110085.

7. | s RE Oreq (45) FERYeA 7399, S1—7, IHd Fol, A5 fAeet—110070

8. | STl ufiell RSl Tiad | (44) JIRBYIA | 248—TUWH, IMT Alfbe & U8, FFRa&T Mg, 7
faeel—110067.

9. | &l oA feedl | (28) BR TR 109, ¥-wif®, 8R TR, "l W, -8
faeell—110064.

10. | # RTSTer (17) TSIRYR 11/3—7T, Uidc—dl, Me fd8R Uhsi—3, ATl
S BR Whd & A, feeli—110052.

11. | & gt M= (09) feh=mY @ie |, 7 WART A, 240 d—<dih, S5 Urhelq,
woi—1, ORI gferar & woidie, arer faemufa
AR, fhR, g TR, fecli—se.

12. | #h <ofig s (02) gt WRRT H. 23/15 /1, YoM ddl, slfb—1 1, I
TR #3991 Bel s, /N, fSoeti—s4.

13. | =0 a1 fasm (33) gR®I HA. 86, dTMMell, Tell &, 2, SMEXI, UTel— STE™I
s, T3 faeeil—110045.

14. | =0 Al HAR aroadl | (61) TR TR U /2444 /T /7, Tell 50 9, YIRYRT <0 2,
e R, fdeeti—110031

ST RAR, Al
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LEGISLATIVE ASSEMBLY SECRETARIAT

NOTIFICATION

Delhi, the 19th April, 2023

F. No. 24 /16/MCD Nom./2020/LAS-V11/Leg./26329.—Hon’ble Speaker of the Legislative Assembly of the
National Capital Territory of Delhi is pleased to nominate the following Members of the Legislative Assembly of
National Capital Territory of Delhi to be represented in the Municipal Corporation of Delhi, as per the provision of
Section 3(3) (b) (iii) of Municipal Corporation Act, 1957 for Financial year 2023-2024 :-

S. Name of the Member Constituency Address

No.

1. Shri Akhilesh Pati Tripathi (18) Model Town N-9 C/129, Lal Bagh, Azadpur, Delhi-110033.

2 Shri Dinesh Mohaniya (49) Sangam Vihar B-14, Shiv Park, Khanpur, New Delhi-110062.

3. Shri Durgesh Kumar (39) Rajinder Nagar H-316, New Rajinder Nagar, New Delhi-110060.

4 Shri Gulab Singh (34) Matiala 347, Holi Chowk, Village Ghumanhera, New Delhi-
110073.

Shri Jarnail Singh (29) Tilak Nagar 15/5-A, Tilak Nagar, Block-15, New Delhi-110018.

6. Shri Mohinder Goyal (06) Rithala Flat No-19, Swastik Kunj Appartment, Sector-13,
Rohini, Delhi-110085.

7. Shri Naresh Yadav (45) Mehrauli 7399, D-7, Vasant Kunj, New Delhi-110070.

8. Smt. Pramila Dhiraj Tokas (44) R. K. Puram 248-F, Behind Rama Market, Munirka Village, New
Delhi-110067.

9. Smt. Rajkumari Dhillon (28) Hari Nagar 109, C-Block, Hari Nagar, Clock Tower, New Delhi-
110064.

10. | Shri Rajesh Gupta (17) Wazirpur 11/3-A, Pocket B, Ashok Vihar, Phase-3, Opposite

Mata Jai Kaur School, Delhi-110052.
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11. | Shri Rituraj Govind (09) Kirari Plot No. 7, Khasra. No. 240, B-Block, Inder
Enclave, Phase-1, Near Nithari Pulia, Baba Vidyapati
Marg, Kirari, Suleman Nagar, Delhi—110086.

12. | Shri Sanjeev Jha (02) Burari KH. No. 23/15/1, First Floor,
Block — Al Sant Nagar Main 100 Foota Road,
Burari, Delhi —110084.

13. | Shri Vinay Mishra (33) Dwarka H.No. 86, Vaishali, Gali No.02, Dabri, Palam- Dabri
Road, New Delhi-110045.

14. | Shri Anil Kumar Bajpai (61) Gandhi Nagar

X/I2444/A/7, Street No. 9, Raghubarpura No. 2,
Gandhi Nagar, Delhi-110031

RAJ KUMAR, Secy.
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